
5
. <

KOLKATA | FRIDAY, 29 MARCH 2024

POSSESSION NOTICE
Whereas, Punjab National Bank/ theAuthorized Officer of the Punjab National Bank under the Securitization and Reconstruction of
FinancialAssets & Enforcement of Security InterestAct, 2002, and in exercise of powers conferred under Section 13 read with Rule
3 of the Security interest (Enforcement) Rules, 2002 ,issued demand notice/s on the dates mentioned against the account calling
upon the respective borrower/s to repay the amount as mentioned against the account within 60 days from the date of notice(s)/
date of receipt of the said notices(s).
The borrower/s having failed to repay the amount, notice is hereby given to the borrower/s and the public in general that
the undersigned has taken possession of the property/ies described herein below in exercise of powers conferred on him/
her under sub-section (4) of Section 13 of Act read with Rule 8 of the Security Interest Enforcement Rules, 2002 on the
dates mentioned below.
The borrower's/ guarantor's/ mortgagor's attention is invited to provisions of sub-section (8) of section 13 of the Act in
respect of time available to redeem the secured assets.
The borrower/s in particular and the public in general is hereby cautioned not to deal with the property/ies and any dealing with the
property/ies will be subject to the charge of Punjab National Bank for the amounts and interest thereon.

Name of the Borrower &
Guarantors &
Branch Name

Description of the
property mortgaged

a) Date of Demand Notice
b) Date of Possession Notice affixed
c) Amount Outstanding as on the
date of Demand Notice

Sl.
No.

1. Borrower: Mr. Bal Kishan
Gupta & Mrs. Dolly Gupta,
456/A, Rabindra Sarani,
Kolkata-700005
Branch: Baranagar
(Sol ID – 007820) &
Hatkhola (Sol ID – 007620)

Mortgaged Property at ' CHAITANYAAPARTMENT ' ,
Flat No. 5A on the 5th floor measuring 946 Sq. ft.
super built up and one car parking space at Ground
Floor under Premises no. 40, Baghajatin Road,
Mouza- Palpara, J.L. No. 07, R.S. Khatian No. 892,
R.S. Dag No. 745, P.S. Baranagar, Dist. North 24 Pgs.
under Title Deed no. 3955 for the year 2019, recorded
in the Book No. I, Volume No. 1904-2019, Page from
187583 to 187622 is dully registered at A.R.A. - IV,
Kolkata. Butted & Bounded By: On the North: By
Baghajatin Road, On the South: By 40/1 and 40/1A
Baghajatin Road, On the East: By 41, Baghajatin
Road, On the West: By Syama Charan Chakraborty
Lane.

a) 18.01.2024
b) 27.03.2024
c) Rs. 39,75,105.52 (Rupees
Thirty Nine Lakh Seventy Five
Thousand One Hundred Five &
Fifty Two Paisa only) as on
18.01.2024 with further interest
w.e.f.01.01.2024 until payment in
full.

Mr. Syama Prasad Kulavi
Date: 27.03.2024 (Circle Sastra Head), Kolkata North
Place: Kolkata Authorised Officer (For Punjab National Bank)

Circle Office, SASTRA Division, Kolkata North, Salt Lake, Sector-1, Block-DD 11, Kolkata-700064 / Email: cs8266@pnb.co.in

2. Borrower: M/s Intrade
Pharma, Prop. Mr. Chandan
Nayak
Branch: Kalindi (W)
(Sol ID – 139220)

1. Hypothecation of Book Debts and Stock of
“Medicine” purchased out of bank finance.
2. EM of Residential Flat covering area more or less
288 Sq. Ft. (337 Sq. Ft. Super Built up area) at Ground
Floor, Flat No. F at West Side in a G+3 storied
res iden t ia l Bu i l d ing , name ly 'SANTOSH
APARTMENT' along with undivided proportionate
share of land situated at Premises No. 504/4, Gouri
Nath Shastri Sarani (earlier 64/1, Shyam Nagar
Road), P.S. Nager Bazar (earlier Dumdum), Kolkata-
700055, appertaining to Mouza- Shyamnagar, J L No.
17 (Present No. 20/32), Touzi No. 228/229, R S No.
180, C S Khatian No. 46, R S Khatian No. 123 and 812,
C.S. Dag no. 1494, R S Dag No. 1493, 1494, 1499 and
1499/1426, Municipal Holding no. 283, under ward no.
27 of South Dum Dum Municipality, Dist. North 24
Pgs., vide Deed No. I-05040 of ADSR Cossipore,
Dumdum in the name of Mr. Chandan Nayak.

a) 26.12.2023
b) 27.03.2024
c) Rs. 38,96,202.79 (Rupees
Thirty Eight Lakh Ninety Six
Thousand Two Hundred Two &
Seventy Nine Paisa Only) with
further interest w.e.f. 01.08.2023
and other charges until Payment
in full.

3. Borrower: M/s R. L. Dutta &
Co., Prop. Mr. Tapas Kumar
Dutta, 57 Nirmal Chandra
S t r e e t , P. O . a n d P. S .
Bowbazar, Kolkata -700012
Branch: Subodh Mullick
Square (SOL ID: 048520)

(1) Hypothection of Stock, Inventory & Receivables
(2) ALL THAT more than 100 years old brick built two
storied messuage or dwelling house situate lying at
and being part of premises No. 14, Madan Baral Lane,
P.S. Bowbazar, Kolkata -700012 within Ward No. 47,
Assesse No. 11-047-033-0035-7 under the Kolkata
Municipal Corporation with Ground Floor -1,196.6969
Sq. ft. (Covered Area - 809.7789 Sq. ft., Court Yard -
20.623 Sq. ft., Open Space area - 337.136 Sq. ft.,
Bathroom area - 29.159 Sq. ft.), First Floor - 830.411
Sq. ft. (covered area - 809.788 Sq. ft., court yard area -
20.623 Sq. ft.) and Roof - 830.411 (Roof area -
809.778 Sq. ft., court yard area - 20.623 Sq. ft.
including Stair head room), property in the name of Mr.
Tapas Kumar Dutta alias Naughty Dutta S/o Sri Sunil
Kumar Dutta Vide Gift Deed No. I-190204779/2007
dated 05.06.2007 which is butted and bounded as
follows: -
By East: Premises No. 15, Madan Baral Lane; By
West: By partly property of Mr. Anil Kumar Dutta &
Partly by premises no. 13/2A, Madan Baral Lane; By
North: By partly property of Mr. Anil Kumar Dutta &
Partly Madan Baral Lane; By South: By Partly
premises no. 1/1E and partly premises no 1/1D,
Abhay Halder.

a) 31.08.2017
b) 27.03.2024
c) Rs. 22,03,733.22 (Rupees
Twen ty Two Lakh Three
Thousand Seven Hundred Thirty
Three and Twenty Two Paise
only) as on 31.08.2017 with
further interest as applicable
w.e.f. 01.09.2017 and expenses.

(For Immovable Property) (Under Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002)

Whereas the undersigned being the authorized officer of SMFG India Credit Company Limited (Formerly Fullerton India Credit
Company Limited), Having its registered office at Megh Towers, 3rd Floor, Old No. 307, New No. 165, Poonamallee High Road
Maduravoyal, Chennai, Tamil Nadu - 600095 and corporate office at Floor 5 & 6, B Wing, Supreme IT Park, Supreme City, Behind Lake
Castle, Powai, Mumbai 400 076, under Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 (54 of 2002), and in exercise of powers conferred under Section 13(12) readwith Rule 3 of the Security Interest (Enforcement) Rules,
2002 issued Demand Notice date mentioned hereunder calling upon the following borrowers to repay the amount mentioned in the
notice being alsomentioned hereunder within 60 days from the date of receipt of the said notice. The following borrowers having failed
to repay the amount, notice is hereby given to the following borrowers and the public in general that undersigned has taken possession
of the properties described herein below in exercise of powers conferred on him under sub section (4) of section 13 of the act read with
Rule 8 of the Security Interest (Enforcement) Rules, 2002 on the date mentioned hereunder :

Sl.
No.

Name of the Borrower/
Co-Borrowers/Guarantors &

Loan Account Number

Demand Notice
Date & Amount

Description of Immovable
Property/Properties Mortgaged

Date
&Type of
Possession

01 LAN : 186301310101841 &
186301310258358

(1) ALL TIME SERVICE AND SECURITY
(BORROWER)

(2) KINKAR MONDAL (CO-BORROWER)
(3) SPM TRADECOM PVT. LTD.

(CO-BORROWER)
(4) RABINDRA NATH SAHA

(CO BORROWER)
(5) ARUNAVA PAUL (CO-BORROWER)
(6) PRADIP SAHA (CO-BORROWER)

(7) SULATA MONDAL (CO-BORROWER)
(8) ANKITA PAUL (CO-BORROWER)

(9) MADHUMITA SAHA (CO-BORROWER)
(10) JOYSHREE SAHA (CO-BORROWER)

Date : 09.01.2024
Rs. 1,33,29,913/-
(Rupees One

Crore Thirty Three
Lacs Twenty Nine
Thousand Nine
Hundred and
Thirteen only)

ALL THAT SHOPMEASURING ABOUT 1340 SQ. FT.
(SUPER BUILT UP AREA) ON THE 1ST FLOOR OF
THE BUILDING BUILT AND CONSTRUCTED AT OR
UPON THE PLOT OF LAND MEASURING ABOUT
39 SATAKS FORMING R.S. DAG NO. 748 (P) JL. NO.
58, TOUZI NO. 110, RS NO. 176, PERTAINING TO
LR DAG NO. 863, KHATIAN NO. 854, IN MOUZA
RAMCHANDRAPUR UNDER P.S. SONARPUR IN
THE DISTRICT SOUTH 24 PARGANAS KOLKATA
700103 WITHIN THE LIMITS OF BONHOOGHLY
(I) GRAM PANCHAYET. BUTTED AND BOUNDED :
NORTH : BY PART DAG NO. 747 AND PANCHAYAT
ROAD, SOUTH : BY DAG NO. 719, EAST : BY
RAMCHANDRAPUR ROAD AND WEST: BY DAG
NO. 746.

27.03.2024
(Symbolic
Possession)

02 LAN : 186301310101831
(1) S R TEXTILE (BORROWER)

(2) RAKESH LUNIA (CO-BORROWER)
(3) BABITA LUNIA (CO-BORROWER)
(4) NATARAJ TRADECOM PRIVATE

LIMITED (CO-BORROWER)

Date : 09.01.2024
Rs. 1,61,31,825/-
(Rupees One

Crore Sixty One
Lacs Thirty One
Thousand Eight
Hundred and

Twenty Five only)

ALL THAT PIECE AND PARCEL OF THE PROPERTY
BEARING UNIT NO. 2B MEASURING ABOUT 1023
(SUPER BUILT UP AREA) ON 2ND FLOOR ALONG
WITH ONE OPEN CAR PARKING SPACE ON THE
GROUND FLOOR OF THE BUILDING NAMED
AND KNOWN AS “ANUPAM CHAMBERS” AND
BUILT AND CONSTUCTED AT OR UPON THE
PLOT OF THE LAND MEASURING ABOUT 11
COTTAHS LYING AND SITUATED AT MUNICIPAL
PREMISES NO. 18 GIRI BABU LANE UNDER
POLICE STATION BOWBAZAR KOLKATA 700012
UNDER MUINICIPAL WARD NO. 47 WITHIN THE
LIMITS OF KOLKATA MUINICIPAL CORPORATION
AND TOGETHERWITH ALL THE PROPORTIONATE
SHARE IN ALL COMMON PARTS PORTIONS
AREAS AND FACILITIES AND TOGETHER WITH
THE UNDIVIDED PROPORTIONATE RIGHT IN
THE LAND COMPRISED IN THE SAID PREMISES
ATTRIBUTABLE THERETO. THE SAID BUILDING
IS BUTTED AND BOUNDED: NORTH: BY GIRI
BABU LANE, SOUTH : PARTLY BY PREMISES NO.
20, GANGADHAR BABU LANE AND PARTLY BY
PREMISES NO. 21, GANGADHAR BABU LANE,
EAST: BY PREMISES NO. 17, GII BABU LANE,WEST:
PARTLY BY C.R. AVENUE AND PARTLY BY HOUSE
OF GANGADHAR BABU GANGANARAYAN PYNE.

27.03.2024
(Symbolic
Possession)

The borrower in particular and the public in general are hereby cautioned not to deal with the property and any dealings with the
property will be subject to the Charge of SMFG India Credit Company Limited (Formerly Fullerton India Credit Company Limited) for an
amount mentioned herein above and interest thereon. The borrower’s attention is invited to provisions of sub-section (8) of section 13
of the Act, in respect of time available, to redeem the secured assets.

POSSESSION NOTICE

Authorised Officer,
SMFG India Credit Company Limited

(formerly Fullerton India Credit Company Limited)
Place :West Bengal
Date : 29.03.2024

SMFG INDIA CREDIT COMPANY LIMITED
(FORMERLY FULLERTON INDIA CREDIT COMPANY LIMITED)

Corporate Off. : 10th Floor, Office No. 101, 102 & 103, 2 North Avenue, Maker Maxity, Bandra Kurla Complex, Bandra (E), Mumbai - 400051
Regd. Off. :Megh Towers, 3rd Floor, Old No. 307, New No. 165, Poonamallee High Road, Maduravoyal, Chennai - 600 095

Notice u/s 13(2) of
SARFAESI Act, 2002

Anotice is hereby given that the following borrower’s have defaulted in the repayment of principal and interest of the loans facility obtained by them from the bank
of the loans have been classified as Non performingAssets (NPA). The notices were issued to them under section 13( 2) of Securitization and Reconstruction of
FinancialAssets and Enforcement of Security InterestAct,2002 on their last known address but they have been returned unserved and as such they are hereby
informedbyway of this public notice.
Sl.
No.

Name of the Borrowers /
Guarantors with Address Description of Property Mortgage by Deposit of the Title Deed. Date of Notice

Date of NPA. Amount Outstanding

Date of
Notice
u/s 13(2)
13/03/2024

Date of NPA
04/03/2024

L o a n A / c N o .
38563328291 (HBL)
38808302254(Top-Up)
38563373469(Suraksha)
Rs.26,80,655.00
(Rupees Twenty Six Lacs
E igh t y Thousand S ix
Hundred Fifty Five Only.)
as on 11.03.2024. You are
also liable to pay future
interest at the contractual
r a t e w i t h effec t f r om
1 2 . 0 3 . 2 0 2 4 o n t h e
aforesaid amount together
with incidental expenses,
costs, charges etc.

1.

2.

SBI RACPC BIDHANNAGAR (15342)
thZonal Office Building (4 Floor), 1/16 V.I.P Road,

Kolkata-700054. E-mail: sbi.15342@sbi.co.in

The steps are being taken for substituted service of notice. The above Borrower(s) and for their Guarantor(s) (whenever applicable) are hereby called upon to
make payment of outstanding amountwithin 60 days from the date of publication of this notice, failingwhich further stepswill be taken after expiry of 60 days from
the date of this notice under sub-section (4) of section 13Securitization andReconstruction of FinancialAssets andEnforcement of Security InterestAct,2002.

Authorized Officer,
State Bank Of India

Date : 29.03.2024
Place: Bidhannagar

Mr. Dharmendra
Balmiki S/O Late
HargovindBalmiki
Mrs. SeemaBalmiki
W/o Mr. Dharmendra
Balmiki
1 7 / E / 2 , W e s t
Dhangar Para. Ward
N o . 2 P O N o n a
c h a n d a n p u k u r .
B a r r a c k p o r e ,
Kolkata: 700122
Landmark:Barrack-
pore 17 No. Rail
Gate.

PART-II
(Equitable Mortgage of Immovable Properties)

[Please mention the particulars of the immovable properties mortgaged to the Bank as
stated in the documents having reference to the mortgaged documents/deeds (Schedule
'B') (Covered underDoc.No. dated)]
All THAT piece and parcel of land measuring 1 (One) Cottahs 14 (Fourteen) Chattaks 4
(four) Sq. ft. More or less including eastern side road share land measuring 270 Sq. ft.
together with 100 Sq. ft. Kuncha room thereon under the District of North 24 paraganas,
lying and situated atMouza- 'Chandanpukur', J.L. No. 2, R.S. No. 15, Touzi No. 340, 108,
182, comprised and contained in R.S. Dag No. 1242, under Khatian No. 656, P.S.
Titagarh, within the limits of Barrackpore Municipality, within the jurisdiction of
BarrackporeA.D.S.R.Office, Registered vide BookNo-I, VolumeNo. 22 Page from223 to
236 being No. 06049 for the year 2010 registered at Additional District Sub Registrar,
Officeof theA.D.S.R. Barrackpore,West Bengal.
Property stands in the nameofMr. DharmendraBalmiki andMrs. SeemaBalmiki
Butted & Bounded by:- On the North: House of B. Sarkar:On the South: Plot No. '3’;
On theEast:11 ft. wide commonRoad; On theWest :House ofMr. Kundu.

Schedule C : Part - I: (Hypothecation of Movable Properties)
[Please mention all the hypothecated properties: Viz, Current Assets including Stocks,
Book Debts, Receivables, Consumable Stores and Spares and Hypothecated Movable
Plant &Machinery etc.mentioned in the documents (Schedule ‘B’)]

Branch: Dumdum
Road(12373)

E-AUCTION SALE NOTICE
VISA RESOURCES INDIA LIMITED (IN LIQUIDATION)

Reg. Off.: 5B, Express Tower, 42A Shakespeare Sarani Kolkata WB 700017 IN
Liquidator : Mr.Kapilendra Swain

Liquidator Address: 303-Lata Enclave, Jail Road, Laxmisagar, Bhubaneswar, Khordha, Odisha, 751006
Email: cirp.visaresources@gmail.com, cakswain@gmail.com, Contact : Mobile No.: 9583930347, 9777451317

E-Auction
Sale of Assets under Insolvency and Bankruptcy Code, 2016

Date and Time of Auction: 25.04.2024 from 11.00 a.m. to 1.00 p.m. (With unlimited extension of 5 minutes each)
Sale of Assets and Properties owned by Visa Resources India Limited (In Liquidation) forming part of Liquidation Estate of Visa
Resources India Limited in possession of the Liquidator, appointed by the Hon'ble NationalCompany Law Tribunal, Kolkata Bench,
Kolkata, vide order dated 3rd January, 2023. The sale will be done by the undersigned through the e-auction platform
https://ncltauction.auctiontiger.net
DESCRIPTION Reserve Price (Rs.) EMD Amount (Rs.) Incremental Value

Sale of the Corporate
Debtor as going Concern 4.240 Crores Plus GST 0.424Crores 5 Lacs only
Terms and Condition of the E-auction are as under:
1. E-Auction will be conducted on "AS IS WHERE IS'', "AS IS WHAT IS" and "WHATEVER THERE IS BASIS''

through approved service provider M/s e-procurement Technologies Limited (Auction Tiger).
2. The Complete E-Auction process document containing details of the Assets, online e- auction Bid Form, Declaration

and Undertaking Form, General Terms and Conditions of online auction sale are available on website https://
ncltauction.auctiontiger.net. Contact: Mr. Praveenkumar Thevar at +91-9722778828/6351896834/ 07968136855/
854 E-mail : praveen.thevar@auctiontiger.net,nclt@auctiontiger.net/support@auctiontiger.net

Sd/-
Kapilendra Swain

Liquidator in the matter of Visa Resources India Limited
(IBBIRegn.No-IBBI/IPA-001/IP-P00983/2017-18/11624)

Contact No.: Mr. Kapilendra Swain /K. Poonam Reddy:+91-9777451317/9583930347
Date: 29.03.2024
Place: Bhubaneswar


